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The other three are: 
Dr. S. Bhattacharya: 
Dr. H. P. Didwania; 
Shri K. Thangamuthu. 

Some of them will be here for a 
month and S<. me for two or 'i.hree 
months as is convenient to thl' scien. 
tists who are cOming. 

SHRlMATI PRAMILA DANDA-
VATE: I would like to ask how many 
scientists have committed suicide or 
died unnatural deaths during the last 
1en years ... 

MR. SPEAKER: Is that covered by 
this • Question? (lnterrupticnu). 

SHRlMATI PRAMILA DANDA· 
VATE: Secondly, what stePs are being 
taken by the Government to prevent 
OUr scientists from going out of this 
world? 

MR. SPEAKER: The first part does 
not arise out of this. 

SHRlMATl PRAMILA DANDA-
VATE: This is about scientists. So 
many scientists have committed SUi-
cide. 

MR. SPE..-\.KER: To the secoIld part. 
he can reply. Please repeat your sec-
and part. 

SHRIMATI PRAMlLA DANDA-
V ATE: What steps are being taken by 
the Government to prevent our scieu-
tists from going out of this world? 

SHRI C. p. N. SINGH: This Ques-
tion is reprding bringing back our 
scientists from abroad and not frvrn 
the other world. 

ManUfaeture of heJ.ieopters 

+ 
·242. SHRI P. M. SAYEED: 

SHRI M. V. CHANDRA-
SEKARA MURTHY: 

Will the Hiniater of DEFENCE be 
pleased to state: 

(a) whether Union Ministry are 
examining new proposals to meet the 

needs of the three services and the 
civilian sector for manufacture of & 
heliCOPter; 

(b) if so~ what arc the propoSClls 
under examination; and 

(c) when the final decision is like.), 
to be taken'~ 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
SHIVRAJ V. PATIL): (3) to (c), No 
new proposals as such are Wlder con-
sideration. Mis. Hindustan Aeronau-
tics Limited are designing an Advanc-
ed Light Helicopter fOr meeting the 
future needs of the three Services. 

SHRI p. M. SA YEED: In his reply 
the hon. Minister has stated that the 
pToposal has bEen under consideration 
for designing a helicopter by the Min-
dustan Aeronautics Ltd, May I know 
from the hOll. Minister' whether the 
Hindustan Aeronautics Ltd. is already 
manufacturing helicopters and whe-
tiler the new helicopter is being dee-
igned by them independently: or In 
collaboration with any foreign coun-
try? 

SHRI SHIVRAJ' V. PATIL: It is a 
question relnting to the new design 
of helicopter. 'l1le Hindustan Aero-
r.autics Ud. is trying to develop a new 
design and in consultation with for· 
eign firms. 

SHRI P. M. SAYEED; It is always 
alleged that the quality and eft\ciency 
01 our manufacturers are always in 
question. May I know whether Gov-
trnment has undertaken any cost 
.&tudy of the helicopter and whether 
the quality and efficiency of the Dew 
ht'licopter proposed to be manufactur-
ed have been ensured? 

SHRr sHIVRAJ V. PATIL: Attempt 
is being made to develop a new kind 
of helicopter which will meet1 the 
needs of all the: three Forces; and the 
Hindustan Aeronautics Ltd. is trYing 
to see that the helicopter is a good 
helicopter, 3 stroRg helicopter. a heli-
copter whieh goes with great speed, 
a helicopter which meets all the needs. 
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SHRI KRISHNA CHANDRA HAL- SHRI sHIVRAJ V. PATIL: We are 
DO: In view of the reply given by at a preliminary stage now. We ace 
the hon. lI.ini8tert' I would like to go in, to have a design and after that 
know from him as to what is the we are going to see whether a new 
humber of helicopters of the new unit is to be established and all these 
design. which he baa said just now, things. It is not possible to say any-
that will be required for the three thing as to where we would have thel,l 
Services-Army, Navy and Air Force at this stag';!. 
--and wheth~r the Hindustan Aero-
nautics Ltd. will be able to manufac-
ture and meet all their needs. 

SHR! SHIV RAJ V. PATIL: We are 
at the stage of preparing a design and 
atter we have a design ... 

MR. SPEAKER: Explain fully well 
:-0 that the Member is satisfied. 

SHRI sHlVRAJ V. PATIL: ... th~ 
,lindustan A~rona.utics Company Ltd. 
Nill manufacture the helicopters. This 
...:ompany would be able to meet all th~ 
needs~ would :be able to manufacture 
the helicopters required by all our 
forces. 

(Interruptions) 

SHRI K. C. HALDER: How many ... ·! 

SHRI SHIVRAJ V. pATIL: The hon. 
Member wants to know whether we 
will be able to produce enough num-
ber of helicopters. The ansWer is: 
··Yes". The second part of the que5-
hon of the !lon. Member is: whether 
the helicopters will meet all the needs 
of oUr forces Or not? We are trying 
to design a helicopter which will be 
capable to cater to the demands of 
Air Force, Navy and the Army. a 
would be able to meet thc demands 
of these forc4!s. 

SHRl XAVIER ARAKAL; The Gov-
ernment is going to manufacture a 
newly designed helicopter in collabo-
ration with the foreign countries. Th~ 
Hindustan Aeronautics are going to 
put up new units in different parts of 
the country, in order to meet the 
demands of the forces. The hon. 
Member has also mentioned, that the 
demand is so great. I want to know 
whether the nt-wly designed helicop-
ter units will be manufactured in the 
f:xisting units or in the new units that 
are to be set up. U a new unit is to 
be set up for this purpose, I want to 
know whether it will be in Kera1a. 

DR. VASANT KUMAR PANDlr. 
The second part of the question No. 
242, clause (a) is whether the Govern. 
ment is examining new proposals tG 
meet the needs of the civilian secto:-
for manufactUre of helicopters'! !:l 
thiS context I would like to know 
\. hether any news plans a.re Undl'l' 
consideration fOr the manufactur.p (.l 
helicopters for civilian needs. If !:-',' 

what are tho~e? 

SHRI SHIVHAJ V. PATIL; Sir. ','.-
are already producing the hclicopte::--. 
I equired for the civilian purpo:::;·.~ 

:\ow, we ;:.tre thinking of having ~t 
l;elicopter WhICh will meet the nee(i' 
of our thn."c services. We are aireao," 
producing the helicopters for the L"i ;. 
Jian purposes. We are concentrati!l~ 
upon a new design for the milit~H ~ 
purposes. Of ce-urse. as the time pasS{\.~ 
if modifications in the helicoptc)'s r-_'· 
('}uired for civilian purposes also, we 
may do that. But we are not conce~l
{rating on that. We are at the momer.: 
concentrating on the helicopters which 
:.lJ:e required by our armed forces. 

AN HON. :MEMBER: Question J\u. 
243 may be taken up. 

MR. SPEAKER: It has been trans-
ferred to the Ministry of Education 
and Social Welfare. I will now ca:i 
the questions again. Question No. 230, 
Shri Virdhi Chander Jain-absent. 
Question No. 234, Dr, Krupasindhu 
Bhoi-absent. Question No. 237 Shri 
H. N. Nanje Gowda, Shri K. P. Singh 
Deo-absent. 

THE MI~ISTER OF STATE IN 
'!"HE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY AND ELEC-
TRONICS (sHRI C. P, N. SINGH): 
The RAe wanted the allocation of 8 
minutes per question. But what will 
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happen when We go through the entire 
question list ~fore time? 

MR. SPEAKER: Here the question 
is absentism on the part of members. 

AN HON. MEMBER: Question No. 
230 may be taken up. It is important. 

MR. SPEAKER: All right. 

~$ 'Itt iI?(.;ff a\~ ~fQ"~f{q-T ~ 

~-f~ 

• 230. ~i ,r", -:q;J' ~ : ~ '7,:n 

mft ~ ~ ctft ii'1T rn Rl: 
(Cfl) <Fn ~ ~ if, :J2 er:l 

~ 41 qq it ~ ~ it 70 ~ ~m
~ 900 ~ srfu qq ~CfT-~ 
~ ~; 

( ~) ~ ~lf ~ ~CfT frrcre-
~ Cfri;r ~~T <f:T UW1 ~ itl t¥t 
~ ~ ffqT ~ ~ ;(~ 

~~~)~~~; W 

(If) <.rR 'f@, 9'1 ~ ~ fcrtnm 
~~r~~ir.~~~ 

mr cf.T m ~T ~q~ Cfil &fTTr ~ 
~ ? 
THE MINISTER OF STIITE IN THE 

MINISTRY OF DEFENCE (SHRI 
SHIVRAJ V. PATIL): (a) to (c). A 
Statement is laid on the table Of the 
iiouse. 

Statement 

Approximately 70 per cent of the 
Junior Commissioned officers, Non-
Commissioned officers and Sepoys in 
~he Indian Army retire from service 
In the age group of 32 to 49 years. 
Personnel. other than officers, in the 
Air Force retire at the age ot 39 to 41 
years. However, they are eligible for 
extension of 6 vears to be followed 
by extensions ot" 3 years at a time till 
they attain the age of 55 years. Only 
1hOse Airmen who do not attain the 
rank of Corporal are retired after 15 
Tears' service. The sailors in the 

Navy retire at the age Of 50 years. 

The majority of officers in the Anned 
Forces retire at the age of 48-50 
years. 

2. The Government is fully alive to 
the problem of resettlement and wel-
fare of the retired Armed Forces per-
sonnel. Several measures have been 
taken by both the Central and the 
State Governments in this regard. 
Some of the important measures al-
readv taken by the Government and 
some others which are under conside-
ration, are given below:-

(a) Employment 

A number o'f (."Oncessions such as 
reservation of posts and relaxation in 
age and educational qualificatione 
haVe been given by the Centre and 
State Governments and Public Sector 
Undertakings. Th€' reservation made 
for ex-servicemen in Central GQv-
ernment Departments and Public Sec-
tor Undertakings are as under:-

Centra' Govt, 

i~5::.t al'(C C{,mmanciant.\ 
:n Para t.lil. tar), IO{;,', 

Grl)Up tC' 

Group '1>' 

Jl hi c Sert .. J' 
U nurrtakl ug 

Besides, the State Government. 
have also made reservations of posts 
for ex-servicemen, which vary from 
State to state. 

The ex-servicemen disabled in 
actiOn are accorded the highest prio-
rity for civil employment. The de-
pendents of ex-servicemen killed or 
severely disabled in action are given 
priority over other candidates in the 
matter of employment. 

(b) Self Employment 

Ex-servicemen are encouraged to 
engage themselves in self-employment 
ventures. The 'following 'kinds of 
assistance is provided to the ex-ser-
vicemen in this field. 




